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BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

Original Application No. 55/2024(WZ)

Sharad Kapadia . Applicant

v/s.

State of Gujarat and Others . Respondents

REPLY AFFIDAVIT ON BEHALF OF RESPONDENT No.3

SURAT MUNICIPAL CORPORATION

I, Mr. Nileshkumar Hasmukhbhai Patel, Age: 46, Deputy Municipal
Commissioner, Public Infrastructure Cell, Surat Municipal Corporation having
address at: Mahanagar Seva Sadan, Gordhandas Chokhawala Marg, Main road,

Muglisara Surat, do hereby solemnly affirm and state as under:

1.  Isay and submit that I am serving as Deputy Municipal Commissioner,
Public Infrastructure Cell with the respondent No. 3 — Surat Municipal
Corporation (for short “the Corporation. I have also considered
relevant records pertaining to the same and being conversant with the
facts and circumstances of the case, I am competent as well as
authorized to swear and file the reply affidavit on behalf of the
respondent Surat Municipal Corporation.

2. Isay and submit that with respect to the immersion of idol however the
present Respondent No. 3 has taken following steps in association with

the Surat City Ganesh Utsav Samiti . bﬂ

Dy. , Commissioner
Public 1 ure Cell
Surat Municipal Gorporation.
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a. Idols of more than 5 fi. height immersed in the sea at Hazira jetty as
per CPCB standard guideline.

b. Idols of less than 5 ft. height immersed in 20 nos. of Artificial ponds
constructed by Surat Municipal Corporation at different locations in
Surat City limit. List of location is as below for the Year 2023. The
copy of the List of location for the year 2023 is enclosed herewith and

marked as “*Annexure — A”,

Location of artificial ponds for immersion of Shri Ganesh idols

1) Dumas Village — Kandi Phalia (1)

2) Dumas Village — Kandi Phalia (2)

3) T.P. Scheme No.06 (Vesu), F.P. No.73, T.P.Scheme No.07 (Magdalla),

F.P. No.129, opposite Nandini —3, VIP Road.

4) Chowk Bazaar, next to the Office of the Maritime Board behind Gandhi
Bagh,at Dakka Owara — 1

5) T.P. Scheme No.60 (Puna), F.P. No.R/45, Puna.

6) T.P. Scheme No.21 (Sarthana — Simada), F.P. No.37, Near V.T. Circle,
Sarthana.

7) T.P. Scheme No.25 (Mota Varachha), F.P. No.—65, Block No0.490, Near

Ram

Chowk, Mota Varachha

8) T.P. Scheme No.41 (Dindoli), F.P. No.O—46 on the road leading to
Nandanvan Row House

9) T.P. Scheme No.19 (Parwat-Magob), reserved for the purpose of residence
for sale purpose. F.P. No.110/1/3, next to Raj Textiles, Magob.

10) T.P. Scheme No.22 (Bhestan), F.P. No.71, Near Bhestan Fire Station,
Behind Sangamnagar Society

11) T. P. Scheme No. 06(Majura — Khatodara), F.P. No.350, Kharwar Nagar
Junction

12) Common plot of Sachin — Suda Sector — 3 (opposite Sri Hari Complex)

13) T.P. Scheme No.74 (Pal), F.P. No.R— 3, Pal Hazira Road, near new RTO
/

office. Lgﬂ
Mu‘l\.pnﬁé."?r*i anar

rublic Infrastraciure Lol
Surat Municipe! Gorporation.
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14) T.P. Scheme No.46 (Jahangirpura) F.P. No.94,

15) Ramji Mandir Owara, T.P. Scheme No.10 Survey No.703 (Adajan)
16) Bapunagar Owara, T.P. Scheme No.I1(Adajan), F.P. No.|

3 ' 17) H-4 EWS residences behind the Kosad fire station

18) T.P. Scheme No.26 (Singanpor), F.P. No.125, Near D Mart, Causeway
Singanpore Road

19) T.P.51 (Dabholi), F.P. No.210, Towards Vanzarawas Owara

20) T.P.19 (Katargam), F. P. No.199, Lanka near Vijay Owara, Near Amroli

Bridge.

3. I further say and submit that there are Collection centers for kalash,
pooja materials, flowers etc. at all artificial ponds which is collected
and handled by Urban Community Development Department of SMC.
Entire management is done by Zones of Surat Municipal Corporation.
Further, once immersion is done in all respect at each artificial pond,
liquid waste / fluid is disposed off at nearest Sewage Treatment Plant
as per the guidelines of GPCB. The photographs for the year 2023 is
enclosed herewith and marked as “Annexure — B”. I say and submit
that dedicated arrangements have been maintained for other festival as
well by the Respondent No. 3.

4. It is further submitted that the Noise levels are monitored by local
concerned Authorities such as the pollution control board at sensitive
location such as Hospitals etc. during the festivities. Apart from this;
dedicated arrangements are made every year for Shri Ganesh festival
vide office order. The copy of the office order for the year 2023 is
enclosed herewith and marked as “Annexure — C”. I state that the
Office Order is conclusive in nature taking care of safety, fire or any
other emergency during the event.

5. I state that the number of artificial ponds can be increase considering
registered Shri Ganesh idols in association with Surat City Ganesh
Utsav Samiti. The present Respondent No. 3 in coordination with
traffic police, Surat is planning for traffic movement every year.

6. I state that dedicated waste collection system is already in place for

Mmlssloner

mucture Cell
Surat Munm Corporation.

collection of pooja waste materials.
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The present Respondent in coordination with the Surat City Ganesh
Utsav Samiti has made all possible efforts in true spirit to protect the
environment and also committed to follow all direction of the Hon.

NGT in this regard for upcoming years.

Solemnly affirmed on this the __th day of June 2024 at Surat.
/

tfiant
Munl, Commicsionar
Public Infrastruciure Cell
Surat Munictpal Corporation,

SOLEMNLY AFFIRINED
BEFORE ME

MM /’)MAC/L“L

MITA M. PANCHAL
NOTARY
QOVT. OF MBIA
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ANNEXURE - A
True translated copy
Surat Municipal Corporation

Public appeal @@ %T
wr v T INDIA

Matter of immersing idols of Lord Ganesha in artificial ponds.

Among the statues to be installed on the occasion of the upcoming
Ganesha festival in Surat city, five feet tall statues made of Plaster of Paris
(POP) under Section 5 of the Environment (Protection) Act, 1986 of the
Department of Forests and Environment of Gujarat State. As per the direction
and the order of National Green Tribunal (Principal Batch) New Delhi dated
09/05/2014 and the letter dated 26/07/2023 of Surat Citizens Council Trust and
as per the guidelines of Central Pollution Control Board for the protection of
the environment on the next date. It has been planned by the Surat Municipal
Corporation to dissolve the idols of Lord Ganesha in 20 (twenty) artificial
ponds mentioned below instead of in natural water bodies on the occasion of
Ganesha festival from 19/09/2023 to 28/09/2023.

Sr. | Name of Location of artificial ponds for Nos. | Gauri | Ganesh
no. Zone immersion of Shri Ganesh idols Ganesh | visarjan
1 | Dumas Village — Kandi Phalia (1) v v
2 | Dumas Village — Kandi Phalia (2) v v
Athwa
1 Jone 3 | T.P. Scheme No.06 (Vesu), F.P. 3
No.73, T.P.Scheme No.07
(Magdalla), F.P. No.129, opposite v

Nandini —3, VIP Road.

4 | Chowk Bazaar, next to the Office
Central of the Maritime Board behind

2 . 1
Zone Gandhi Bagh, at Dakka Owara — Y d
1
3 Varachha | 5 | T.P. Scheme No.60 (Puna), F.P. 1
Zone — A No.R/45, Puna. v v
6 | T.P. Scheme No.21 (Sarthana —
Simada), F.P. No.37, Near V.T. v v
Circle, Sarthana.
Varachha
4 Zone —B | 7 | T.P. Scheme No.25 (Mota 2
Varachha), F.P. No.—65, Block
No0.490, Near Ram Chowk, Mota v v
Varachha
8 | T.P. Scheme No.41 (Dindoli),
. F.P. No.O—46 on the road leading v v
5 Ll?bjzat to Nandanvan Row House 2
0

9 | T.P. Scheme No.19 (Parwat-
Magob), reserved for the purpose

v

E:\svs-2023\Ganesh Visajan 2024\Court Matter for NGT 2024\AFFIDAVIT\Annexure - A English copy Ganesh.Visarjan.Jaher.Apil
2023.doc
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of residence for 8ak purpose. F.P.
No.110/1/3, next to Raj Textiles,
Magob.

10 | T.P. Scheme No.22 (Bhestan),
F.P. No.71, Near Bhestan Fire

Station, Behind Sangamnagar
Udhna Society

Zone — A

11 | T. P. Scheme No. 06(Majura —
Khatodara), F.P. No.350, v v
Kharwar Nagar Junction

12 | Common plot of Sachin — Suda
Udhna . . .
7 Sector — 3 (opposite Sr1 Hari 1 v Y
Zone — B
Complex)

13 | T.P. Scheme No.74 (Pal), F.P.
No.R— 3, Pal Hazira Road, near N v
new RTO office.

14 | T.P. Scheme No.46
Rander (Jahangirpura) F.P. No.94, v

Zone 15 | Ramji Mandir Owara, T.P.
Scheme No.10 Survey No.703 v
(Adajan)

16 | Bapunagar Owara, T.P. Scheme
No.11(Adajan), F.P. No.1 v

17 | H-4 EWS residences behind the
Kosad fire station

18 | T.P. Scheme No.26 (Singanpor),
F.P. No.125, Near D Mart, v v

Katargam Causeway Singanpore Road

Zone 719 [TP.51 (Dabholi), F.P. No.210,
Towards Vanzarawas Owara

20 | T.P.19 (Katargam), F. P. No.199,
Lanka near Vijay Owara, Near v v
Amroli Bridge.

A public appeal is hereby made to all Sri Ganesh festival organizers of Surat
city to install eco friendly idols in mandap/houses to prevent pollution of Tapi
river and sea and also to protect the environment. It is requested to immerse the
idols of Lord Ganesha up to five feet made from above mentioned artificial
ponds only.

-SD-
Commissioner
Surat Municipal Corporation

E:\svs-2023\Ganesh Visajan 2024\Court Matter for NGT 2024\AFFIDAVIT\Annexure - A English copy Ganesh.Visarjan.Jaher.Apil
2023.doc




12

Annexure - B
Surat Municipal Corporation

Urban Community Development Department

Collection of Waste Items during Ganesh Immersion and reuse

ek

Urban Community Development Department- Surat Municipal Corporation always
plays a crucial role to set reducing poverty and vulnerability in Surat. Under Deendayal
Antyodaya Yojana-National Urban Livelihoods Mission
(DAY-NULM) Department focuses on uplifting the
urban poor through skill upgradation and sustainable
livelihood through building strong grassroots level
institutions of the poor, enriching them with skilled

training and linking with the financial institution.

W

Mahatma Gandhi's famous quote "strength does
not come from physical capacity it comes from an
indomitable will". We believe empowering the urban
poor, particularly women, and engaging them with
livelihood is the only key to success. The department

engaged women beneficiaries with various innovative

projects that provide livelihood as well as protect the
environment.

Every year, the citizen of Surat celebrates Ganesh Utsav v
with great spirit and

grand festivities Two
major factors- are the

2

e S ’
festival and the environment. More than 70000 idols are

* immersed on the conclusion day of the festival. Surat

EloieAuin vicellear 2ol — 20
(DAY-NULM)
zazieia YA cidol il

. ‘ Municipal corporation Develop Artificial Ponds to
REUSE

immerse Ganesh Idols on conclusion day. At the time of
Immersion, decoration on Ganesh Idols becomes a waste.

From 2021 Ganesh Utsav, Department initiated to collect the decoration and other
kinds of stuff that becomes waste after immersion. the members of Self-Help Groups formed
under DAY-NULM set tables at artificial Ponds to collect all decorative items which not
immersed with Idols in Artificial Ponds. than they segregate these items according to types,
pieces, etc.

We trained SHG's Members to reuse these items
to create attractive items. SHGs Members will make

Clothes and Ornaments from the collected waste. Claths



and other items will provide to Shelter home children. Furthermore, items made from this

collection are sale during next Navaratri Mela (During Sep-Oct).

This small gesture provides livelihood supports to Needy women of SHGs and
Protected the environment and religious faith by reusing waste items and making items

worth it from their zero value.

The above type of items will be made from collected items

Some Snaps Items collection activities
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True translated copy
Arrangements for Shri Ganesh Visarjan 2023

Note: -

For the upcoming Shri Ganesh Visarjan in 2023, the Surat Municipal Corporation has organized a
way for easy immersion of Lord Shri Ganesh idols. Following rules from the National Green Tribunal and
CPCB, artificial ponds will be made in various zones. The Police Commissioner's notification will be
followed. Here's what will happen to make the immersion process smooth:

Sr. Various operations of Visarjan Divisional Officer
No

1. | During the public Shri Ganesh festival, we will abide by | Zonal Chief / Assistant Commissioner /
the regulations established by the Government of India | Executive Engineer / Deputy Health
and the Government of Gujarat. Additionally, any | Officer - All Zones

directives issued by the Police Commissioner during
this period will be strictly adhered to.

2 Prominent hoardings, media platforms, and TV |Dy. Commissioner (Health and
channels will be utilized to raise public awareness | Hospitals),

regarding the eco-friendly disposal of small statues in | Asst. Commissioner (UCD)

household yards and common areas of societies. The
Gujarat  Pollution Control Board (GPCB) will
disseminate information through various channels.
Advertising initiatives will be coordinated in
conjunction with relevant authorities.

3 | Construction tasks such as lining artificial lakes, | Zonal Chief/Executive Engineer — All
establishing approaches, installing lighting fixtures, and | Zones
setting up barricades will be undertaken as necessary.

4. | Equipment, machinery, crane, hydra, JCB, generator | Zonal Chief/Executive Engineer - All

pump etc. required for artificial pond construction. Zones

5. | Determining the drainage route to the location of the | Zonal Chief/Executive Engineer - All
artificial pond and putting up direction boards. Zones

6. | Matter of finalizing the route of Ganesh Visarjan on | Executive Engineer - Traffic

artificial ponds of all zones by coordinating with traffic | Department
police department.

7. | Arrangement of water line valves necessary for filling | Executive  Engineer -  Hydraulic
artificial ponds and regulating and staffing continuous | Division
filling of water during irrigation.

8. | Arrangement of halogen lights and generators with | Executive Engineer — All Zones
adequate focus in late evening over artificial ponds.

9. | To set up a personnel management system on all | Asst. Commissioner - All Zones
artificial ponds.

10. | Immediately after the discharge, arrangements should | Asst. Commissioner - All Zones
be made to arrange the statues in Invisible Barricading | Deputy Health Officer - All Zones
systematic manner outside the artificial lake and send
them to at the AM/NS jetty immediately.

11. | Liquid waste disposal of artificial ponds (in | Executive Engineer - Solid
coordination with GPCB) Necessary dewatering pumps, | Waste/Drainage, Deputy Health
arrangement of trucks, and arrangements for disposal | Officer — All Zones

of Puja material at Vermicompost Plant.

12. | Provision of necessary vehicles/machinery for carrying | Executive Engineer (Workshop)
idols from artificial ponds to AM/NS jetty for the above
operations.

13. | Arrangement of CCTV cameras, photography and | Executive Assistant (ISD),
videography at artificial ponds and delivery to Public | Asst. Commissioner- All Zones
Relations Officer.

14. | Discharge of idols from artificial ponds at AM/NS Jetty, | Asst. Commissioner - South Zone
site marking by obtaining permission from company (Udhna)

and respected Collector's department, coordination
with Police Department and Assistant Commissioners
of all zones.
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15.

Take necessary action in good coordindt with Essar
Bulk Terminal and Marine Police Station to ensure
necessary rescue operations/swimmers/boats etc. in
the river bed during discharge operations. To state the
date till which the arrangement made will be
operational.

Dy.Commissioner(Fire Department) /
Chief Fire Officer

16.

(1) Arrangement and operation of cranes, barges and
other associated heavy machinery at AM/NS Jetty.

(2) To arrange all types of heavy duty machinery,
cranes, fork lift machines etc. with operators at the
discharge site at Hazira. Ensuring crane capacity and
arrangement of related accessories etc. according to
the size and weight of idols. To ensure that all
necessary arrangements including flood lights,
generators are arranged at AM/NS Jetty.

A _statement regarding the number of crane
machinery and related arrangements per industrial
unit.

Add. City Engineer ELectric / Mech.
Executive Engineer - Street Light and
Workshop

17.

On the occasion of Ganesh Visarjan, DGVCL/Torrent
Electric Co. will continue its operations with
uninterrupted integration.

Add. City Engineer - ELectric / Mech

18.

Arrangement of fire fighters, swimmers, army at
artificial ponds, AM/NS jetty and ovara.

Chief Fire Officer

19.

Provision of security over all artificial ponds/ ovaras
and at AM/NS Jetty.

Chief Security Officer

20.

To collect information on the number of idols coming
for immersion in all artificial ponds.

Inch.Dy.Municipal Commissioner,
Executive Engineer - Public
Infrastructure Cell

21.

According to the order of the National Green Tribunal,
the ban on dumping of religious images in natural
channels, lakes, rivers, streams has to be strictly
enforced. Necessary barricading and security and
police arrangements.

During the Visarjan operation, it is important to
maintain necessary traffic arrangements at the
designated location. Coordination efforts should be
made with the local police station to facilitate any
required adjustments or settlements.

Zonal Chief/Executive Engineer — All
Zones, Chief Security Officer

22.

After the discharge, thorough cleaning must be carried
out on all routes on the same night.

Dy. Commissioner (H. & Ho.)
Health Officer
Deputy Health Officer- All Zones

23.

Please gather details, such as the final location/address
of artificial ponds, from the respective zone and ensure
they are published in the newspaper.

Public Relations Officer

Strict implementation of all the above arrangements is urged.

Copy to Forward

Copy to Forward

information and execution.

Zones)/Executive Engineer (All Divisions)

Copy to Forward : Deputy Health Officer (All Zones) to .......

Copy to Forward

_Sd_
Commissioner
Surat Municipal Corporation

: To all Dy. Commissioners/Zonal Chiefs/Add. City Engineers to ......... for

: Assistant Commissioner (All Zones)/Executive Engineer (All

for information and execution.

: To the Chief Fire Officer.... for information and execution.

Copy to Forward : To the Chief Security Officer ....... for information and execution.

Copy to Forward

Copy to Forward : To Executive Assistant (ISD)

: Public Relations Officer to.... for information and execution.




